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CORAM: 

14 oii ble Shri CRJV1 ohapatra, M ember (A) 

Mr. S .K.Oiha, Ld. Counsel appearing for the 

Railways submits that they have already complied with the 

directions of this 'l'ribunal and have communicated their 

decision to the applicant. A copy of the same has also been 

served on Mr. N.RJoutray, Ld. Counsel for the applicant. 

Now, nothing remains for further adjudication 
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